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Mr. Deputy-Speaker: There are as
many as ten hon. Members who have 
indicated their desire to speak. The 
practice is. this: the hon. mover or the 
person who tabled this will have ten 
to fifteen minutes. Why is the hon. 
Member sitting quiet?

Shri T. N. Singh (Banaras Distt.— 
E ast): I will certainly obey the ruling 
from the Chair. I shall be very brief, 
but I hope some latitude will be 
allowed to me.

Mr. Deputy-Speaker: Not more than 
15 minutes. One minute each for the 
other Members.

An Hon. Member; Five minutes.

Mr. Deputy-Speaker: They will put 
only questions.

Shri H. N. Mukerjee (Calcutta 
North-East): In a discussion of this
sort, you have followed the practice of 
letting everybody have his say, though, 
of course, you might have the un
pleasant duty of having to cut out 
certain names.

Mr. Deputy-Speaker: What I su ^
gest is this. Chits are pouring in. 
Already I have got ten names. I am 
prepared to abide by whatever th<> 
House wants. We have fixed one hou’* 
15 minutes are allowed to the mover 
Possibly in an indirect manner hp 
wanted to suggest that there may be 
more latitude. The hon. Minister must 
reply. How many minutes would the 
hon. Minister require?

The Minister of Production (SbH 
K. C. Reddy): Anywhere between is  
and 20 minutes; it all depends uoon 
the time taken by the hon. Members.

Mr. Deputy-Speaker: Then, 15 to 20 
minutes, say, for the hon, mover. And 
15 minutes, say, for the hon. Minister’s 
reply. So, about 35 minutes will be 
taken away. Then there are only 25 
minutes more. So, I suggest that hon. 
Members might form themselves into 
groups, and will try  to suggest the
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names, in an order of priority, whom 
they like me to call. Otherwise, I will 
have to call at random. Yes, Mr. T. N. 
Singh.

Shri T. N. SIngb: Mr. Deputy- 
Speaker, Sir, when the hon. Minister 
of Production, the Minister of the 
youngest Ministry of our Government 
made his statement in the House on 
the 24th August, I was certainly very 
curious to know more facts about it^ 
for, I felt. Sir, that the statement left 
many things’ unsaid, and that the in
formation that we got was a bare out
line; and sometimes outlines are mis
leading too. It was for this reason 
that I tabled this motion so that the 
House may have an opportunity to  
discuss this thing iii a ra th e r greater 
detail. I must say, here and now, 
that I do not want to be lengthy. I 
will try  to be as brief as possible sa 
that other Members here may also 
get an opportunity to throw light oi> 
this subject.

[ P a n d it  T h a k u r  D a s  B h a rc a v a  i n  
the Chair]

Sir, I have carefully read and re 
read the statement made by the hon. 
Minister of Production. I say advised
ly that it leaves many things imsaid, 
because just look at the beginning of 
the statement. It says: “The manage
ment of the company shall vest in a 
Board in which the Government and 
the combine will have representation 
proportionate to their respective 
investments.” Now. we do not yet 
know what the particular investment 
of that company is going to be. It is» 
I am told, on a sliding scale depend
ent on the amount of purchases we 
make from Germany. They may 
even invest one crore or twa 
crores and yet will they be entitled to 
representation? Supposing it invests; 
Rs. 80 crores. If there is a member
ship of five, and if a party invests two 
crores, will they have proportionate 
representation, and if so, what will be 
that proportion? So, I felt that the  
whole thing was vague. We have 
committed, according to what I see 
here, to grant them representation* 
but they have not committed in regard
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to the investments that they will 
make. Then, if they are committed 
in regard to the investments, they are 
only committed m relation to the 
amount of plants we purchase from 
that particular concern. Look at it 
again. We are told, according to the 
statement, that they are goini? to 
invest Rs. 9 5 crores as share capital 
of their own in this concern. But that 
is followed by the qualification: ‘‘the 
exact month depending on the value 
of the plant that they may supply.” 
And here, the statement is silent. 
What is the relation on which it 
depends? It will be one-third, one- 
fourth or even one-sixth. of the value 
of the plant purchased. That again, 
I say, is rather vague. If the Minister 
had taken the House a little more 
into confidence it was not going to 
jeopardise any future negotiations. I 
do not know why it was held over. 
Yet rumour is away, on getting things 
about what are supposed to be very 
secret, and I understand and I think— 
I am not trying in any way to create 
difficulties in the way of any future 
negotiation that the Government may 
have on the subject— 1 think it is our 
right and privilege and it is up to the 
Ministry that they should know what 
the reaction of the people and this 
Parliament is, to certain suggestions 
which should be made. I am told, 
Sir, that their investment will be in 
proportion to one-third of the plant 
that we purchase from them.

Shri K. C. Reddy: It is graduated.

Shri T. N. Singh: Whether it is 
graduated or not, it is some mystery. 
But rumour is away on getting things 
out. I am giving you some indica
tions: if the Minister wants to go into 
the details, I will certainly be very 
glad to do so.

Then, may I know why we sent only 
one individual to negotiate such a big 
thing. I am against that principle. I 
have nothing against that particular 
individual. I know hiin and have 
known him for a long time. But it is 
wrong to send somebody from here, 
who.soever he be, and ask him, give 
him a blank cheque to sign whatever

he wants. This is what is happening 
not only in this case but in other cases 
also. We have found from experience 
that this should not be done. Y et 
this thing has been repeated. When 
we send a particular individual with 
such great responsibilities to commit 
this country, and the Government, 
can we not send a team with him so 
as to strengthen him? We have tech
nical men, men who are experts, Cao 
we, not send a financial expert and 
also an engineer with him? He must 
know what an iron industry or a steel 
industry is. I want to know why a 
single individual was sent by this 
Government, and then he signed tho 
agreement by himself. It is wrong 
that the agreement should have been 
signed abroad. It should have been 
signed here. Mistakes like that have 
been done in the past. Agreements 
have always been found faulty. In 
this case, we do not know where it is 
going to lead us. It is a sketchy agree
ment, I am told, to be followed by 
further agreements to clarify the 
position. In the meantime, they are 
committed to certain essentials and the 
revised agreement or the extended 
agreement that will follow will be 
governed by whatever we have com
mitted ourselves to at present. Sup
posing they invest only Rs. 50 lakhs. 
Tenders are called, machinery and 
plant are purchased, but wc do not 
purchase more than Rs. l i  crores 
worth of machinery from these con
cerns. Then, as a shareholder of only 
Rs. 50 lakhs, they will have a say in 
our Board of Directors. After all res
ponsibility goes with commitment 
Why should we on our part commit 
ourselves in advance?

Or, let the Government admit right 
now that they do mean to purchase 
plant and machinery from them of the 
value of Rs. 30 crores: otherwise,
why this Rs. 9 S crores has been 
arrived at? How has it been worked? 
What is in the mind of the persona 
who went there, in that they have 
thought that this is the actual invest
ment that the company is going to 
make. And yet it is said that what
ever plant is to be purchased w in  be 
purchased after tenders have been
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invited—global tenders, mind you! We 
have been inviting global tentfers in 
the past in certain other cases.

Let me go a little more into the 
history of this agreement. A question 
was asked some months ago here 
about some team having gone to 
America for a loan, but the other 
part was not so much emphasised, 
namely, it was accompanied by a 
technical delegation also which was to 
negotiate for some iron or steel com
pany here. So, first came America, 
then came Japan. Now comes 
Western Germany, a country under 
virtual occupation. Then again, the 
agreement virtually means an agree
ment with America. That is my con
tention. (An hon. Member: No, no) 
Yes, that is my contention, because 
there are other complications in that. 
After all Krupps and similar concerns 
have always been very intimately 
connected with the Government of 
their country. That is their history. 
Tomorrow, supposing Western Ger
many and Eastern Germany become 
one State, v/hat will be the position 
of these concerns? Will they be in a 
position to honour the agreement that 
they are entering into today with us. 
That is another point which has to be 
borne in mind. It is wrong not to 
look to the implications of a fluid 
state of affairs. I submit that the 
whole thing is very fluid in that 
regard. In Germany itself, the whole 
position, political as well as economic, 
is fluid. That has to be taken into 
consideration in any agreement that 
is arrived at with them.

Thirdly, I want to know what is the 
special technical ability which we poor 
Indians—^backward though we may be 
—do not possess in the m atter of iron 
and steel. We have been carrying on 
this industry for a number of years. 
I hold no brief for anybody— must 
make it very clear. Friends who 
know me. will bear me out that I 
have not even seen the face of the 
iron and steel magnates of this coun
try. But I am saying that we have

got technicians, experts, people w ith 
experience in this line. Was it not 
possible to associate or get them in 
terested in this m atter? Did we ex- 
plpre the possibilities of it—at least 
I, want to be assured on that point. 
If we explored the possibilities, let us 
know whether they were also demand
ing consultant fees of Rs. 2J crores.

I am informed that it was possible 
to negotiate—leave aside Indians, be
cause Indian technicians however 
qualified they may be would be 
‘inferior*—with certain other firms 
outside India, who were willing to do 
the job. not for this heavy consult
ant’s fee. I am sure of it. Will tĥ  ̂
Minister here disclose the various 
negotiations with various concerns 
that have been going on for the last 
two or three years. He must disclose
this if he wants to rebut what I am
saymg.

I must make it clear that I have no 
intention of jeopardising any future 
negotiations. Whatever Government 
is doing to increase production of steel, 
let it do. I do not want to be obstruc
tive. I want more and more iron and 
steel factories to go up in this coun
try. But I want at the same time to
see that things are done in the proper 
way. I do not want that we should 
enter into ten negotiations and at last 
pitch uDon one which is unfortunately 
not so good. So the hon. Minister has 
to assure us that there was no other 
concern outside India—leave aside 
India—which was not prepared to do 
things much cheaper and much better 
without any commitment regarding 
purchases, or proportionate invest
ment.

After all we want this concern to 
be solely ours. We do not want any 
foreigner to have a say in it. We do 
not want even the ordinary man of 
India to have a say in it, because we 
want it to be a State concern. That 
is what I understand is the idea. It 
is going to be a State industry, with
out any private capital even. Is a
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great foreign pre-w ar combine the 
proper body to invest money in our 
State concern? That is one of the im
portant aspects which should have 
been taken into consideration. We 
cannot forget politics. Politics is inti
mately found up with economics, par
ticularly the politics of Europe, Asia 
and South-East Asia.

So. these are the points to which I 
want to draw attention. Before I con
clude I Want to make one request. 
Let us not quarrel here about the site 
or the location of this concern. It 
would deflect the whole discussion. I 
would make an earnest appeal to hon. 
members not to involve ourselves at 
this staae into that discussion. Bihar 
may. be anxious, Madras may be 
anxious for this agreement, or Orissa 
may be anxious. Bihar may be anxi
ous for the plant to be located in that 
State: so may be Orissa or Madhya 
Pradesh. In parts we show so much 
anxiety that the other party always 
get the upper hand. Therefore in the 
interest of the future negotiations that 
may be carried on. for the sake of un
biassed advice that the House may 
give, I would make an earnest ^ p e a l  
to members not to raise the question 
of site or location, but to discuss the 
entire question on merits. I have 
given some indications on which the 
discussion can go on.

Shri H. N. Mukerjee; Sir. it is im
portant that we have this opportuni
ty of discussing, rather telegraphical
ly, the latest performance of Govern
ment regarding the production of 
steel. It was. Sir. on the 15th of 
August that somewhere in Europe, In 
lone splendour, the Secretary ol our 
Ministry of Production signed a docu
ment which is today under considera
tion.

Now, Sir, 1 must refer in brief, to 
the record which our Government has 
got regarding steel production and we 
find that everything has gone away 

because of lack of steel. We were 
supplied with a copy of a pamphlet 
called “Programmes of Industrial 
Development” published by the Plan
ning Commission in 1952, where men

tion was made of forty protected con
sumer industries and other industries 
like automobiles, railway rolling 
stock, ship-building, sewing machines, 
bicycles, etc. etc., which were all held 
up because of lack of iron and steel. 
This has happened in spite of the fact 
that we have all the raw materials in 
abundance for the production of iron 
and steel.

Sir, in 1948-49 we got the services 
of three foreign consultant firms at a 
cost of Rs. 10,70,000 to report on 
where we should set up a one million 
ton steel factory, or two million ten 
factories as State enterprise. They 
reported very carefully, but the 
reports are still unavailable even to 
Members of Parliament. I find only 
one- thing that is very noticeable 
about it. One of the three foreign 
concerns, Messrs. Koppers Corpora
tion from the United States assessed 
that in 1953 the natural requirement 
of India in iron and steel would he 
3.43 million tons. But we all know 
from the figures contained in the 
tomes of the National PIfinning Com
mission how very backward we still 
are. That is why we would certainly 
welcome any opportunity of having a 
fillip to our iron and steel production, 
but I am sure we are not going the 
right way. As a m atter of fact, I saw 
some time back a statement made by 
Mr. Girja Shankar Bajpai before a 
Conference of Engineers that a twenty 
million ton target ought to be set for 
our country, to be achieved in about
20 years* time. But we are nowhere 
near that kind of thing.

In the meantime, our Government 
behaves in regard to the Burnpur 
steel factory in a very pernicious 
fashion. It acts as if it is not con
cerned with the production and 
growth of iron and steel industries in 
India. I have got some figures of pro
duction at Burnpur. It has gone down 
from December 1952 when it was 
26,620 tons to June 1953 when it was 
4.020 tons. This happens and the 
Government stands on ceremony and 
says here a lot of things about the 
intolerable way the workers are 
behaving when they were making a
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simple demand for the reconstitution 
of their Union. That is the back
ground of this agreement.

I don’t see the Prime Minister here 
who is very conversant with certain 
international happenings. It is so well 
known that Krupp von Bohlen, 
Thyssen and others of their kind like 
Demag have been responsible tor 
some of the most dastardly activities 
as far as international financial 
racketeering is concerned and they are 
the people who are now being boosted 
as Adenauer is boosted in Bonn and 
they are now coming into the picture, 
getting the best of both worlds as it 
were. We find them getting Rs. 2.10 
crores as a fixed fee, i.e., 3 per cent, of 
the estimated cost. We don't know 
what is going to happen or whether 
in four years' time this installation is 
going to be completed. We don't 
quite know how this Government is 
going to act in this m atter because we 
all know that the experience of Gov
ernment production has not at all been 
satisfactory.

Please give me five minutes* time 
so that I may round off the arguments 
that I have brought forward.

Mr. Chairman: Please be very brief.
Shri H. N. Mukerjee: I find certain 

terms are being offered to these people 
which show that actually they would 
get a very considerable sum of money 
and in the meantime no real effort is 
being made to develop steel produc
tion in this country. In regard to this, 
as you all know, Mr. J. R. D. Tata has 
told his shareholders that instead of 
investing Rs. 75 crores, for which 
Government propose to enter into 
contract with the German company, 
his company could achieve the same 
result with an investment of only 
Rs. 40 crores, while another Indian 
concern would do so with an invest
ment of Rs. 65 crores. Here is a state
ment which says that Rs. 10 and Rs. 35 
crores are being thrown away because 
of the present arrangement. I say 
this because Government is entering 
Into an agreement with an inter- 
imtional combine which has a v«py

dastardly reputation as far as 
racketeering in the international 
sphere is concerned. Government 
have entered into an agreement on 
terms which, as Mr. T. N. Singh has 

 ̂pointed, are extremely dangerous to 
, the basic economic interests of our 

country. Government is not conscious 
of the need for going in for a sub
stantial increase in our steel produc
tion if planning of any kind has got 
to be a reality. I say that this agree
ment is entirely unsatisfactory and we 
should . express our strongest dis
approval of what Government is doing 
in this matter.

^  T w  ( J T ^ r - 3 R w : -
: ?TJTrTf?r Ti?r %'S

S(. fJTSTJ f  ^  3ft f S !  I  #
^  I

Mr. Chairman: How has the hou. 
Member assumed that he will be given 

flve minutes?

Shri B. Das (Jaipur-Ke^^njhar): 
Please give me five minutes as I also 

want to put questions on ^his.

TO Mnw : pf Pf
%7T ^  ^  3rnnrr ^fr

5 r ? t^  TFTTrf % v n m #  wrr 

T̂T̂ rTT I  PfT g r m  w  JTfrT ^

t  5*TT̂  ^
?rr>T ftP t % 1 1  a r ?
arnf'jr I 'ify i t c  1^0  ^

^  ^  ^  ?TT-
t  PP JT? ^

WTPTcT* ftiJrT 3nW>TT l ^
% »»?T!T s r ^  Ir t  3ft ftf

^  iffr w
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%  STTfff ^  I ^  + j{ ^ T  ^  j d

t ,  3‘̂ T  «rr% *rr w«*r 
5TT% 3ft » T ^  5ft»r f ,  w  w r r  ^  
T « n w  *1̂  I ^
apr tr^r ^  f  w tT j[»Tr^ fiTfl’ 
^yt*TT, *TE!T̂ «̂r, 3f»rr?T, ftr?rr 

% f . i  ; 'r t?5 ir^
f  (T JT? 5ft ^^TT ^  

5rF«rv r̂qier ^
?r»ri I * f  JTR<T>JT >ttV 5ft %• jg jT T  ^ c n  
$ %  IT? ^T?T ^  ?rr ?T?f ftr sr^f ?rv 
?fTrrT % ?*r ^ft^ % ^ f ’Tsr
»T?f>T ^ r  t ,  Ttq'w

I , 7<r«f

| ,  5ft =^t# SFfTOT^ %  
?̂TT?r<T ^  F w  «rj5T *rrar?iTfr j  

T r a  W t J  ITTlft ^  *TT *T ^  f r  ! T ^  
IT ^fT»r f^rrff |  ?

w %  4 K  ?> ^*t5f ift?: )!n?ft f , tr^  
firsr?ft ?ftT «tt^  i

Shri R. K. Chauflhury (Gauhati): 
Why has the han. Member excluded 
Assam?

Mr. Cliairmaii: Allow the hon. Mem
ber to proceed please.

TO n tfip f ?m  : ?5T 5ftsT 'KT«ff % 
^ f3 r J T ^ ^ ^ t5 ft% s R 5 T *ft? :5 5 #  f ,  # f  

f?3T5ft v t r  Tfsft I 4  *rr«i?ft^ 
*TTf 5ft ^  »ft'^a[flrT ^  f^?*rK«T 
T f ^  ^ rtv rr #  ^  irf iTT?r ^  |  *rr 
sTft %  ^JTr^ TnT5T n f j n f ^  ^ r
«mT9r FS5TiT. ^  5ft 9f5T ? f r  t
sfh: siTf^rifr ^  . •

Shri X. N. Sinfli: On a point of 
order. Sir. The scooe of the discus
sion is limited to the agreem^^nt and 
does not include any other things. I 
want him therefore to confine his dis
cussion to the agreement and the

statement as made thereon. The
whole point regarSing the location is 
irrelevant. May 1 submit that this
should not be discussed?

^  tqsTr«T Rt5  (^ « rr  w^rrr^- 
jTcir) : f^<T!rrf5R ^  T f r  I  I

Mr. CBatnnan: It seems the state
ment made by Shri Reddy does not
make any reference to the agreement.

Shri K, C. Reddy: The statement 
relates to tlie a’greement and there ip 
a sentence in fRe statement making a 
reference to the agreement.

#«  : ?r*rTTF?r 4
JTf fT§JTr ^ r p r  <?t w f t o  ^  5T5f 5rif 
tft^T <T?r«ff r̂r |
*rF5rlT^ ?T JT?fr iftK  |  q; r̂ farsr f̂t 
» T « ft^  T P ft fr r if f r  4  JT r^ tJr 
* f ^  5fr % iTf ^8fTr jtsjt
Sl^?r ^  iT5  fl-T?T I  qr
«T^ ftr ^  JT?f t t

^ ....

•ft F*f«f ( ffn>TTM*=HKH) :
TT?J iRr'f! WITT I 4  It 5  «P?!Tr
|r « r m  m ? t 

vrfv<T ^ 3 '  v r  3T^9’ 7 ? ^  ^  I f e r n f  
% «ftr ^  *T̂ r 1 1

Mr. Chairmaii: Having taised a 
point of order which it is really not, 
the hon. Member stands and beniun 
make i  speech without being called. 
He cannot be allowed to interrupt 
the procpeding in this way

^  <itfWHT THT : fr»IT*Tf  ̂ 5ff, 
iTP7«r^«r>r ^5ftitrr^r^nr
3?wt ^  *rrr f t j t i  ^  4' ?r^ #  i 

4  »}?r 5Tftft «r7»T ^r^err ^ 
#f^^T ^  ?ft«r ^  ?r«r«r w ^  t  m
4  w r  *FT ?rr f  i t  jt? ^  t ? i  »n 
Pf *r«T !T ^  ^  <RVR #  ?*r Tr?r ^
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(# 5

»TR!ftJT ^  ^  ^  JTT 5T^ %

3ft TTiT»|T «rT»r?r
% 9r? 'i r  z r to

% 5 n fV  ? r k  ^  ^  T n f t  ^
^  r W  %  T p f t  ^ l*f» tT

7?: *rs?T 5T̂ 5T ^  «TT^
«fr^ % ^ «frd ?  ^ J T T  * P ^  ^  # IT R  
t  I ^  S R T R  ^  Jrfij w r r  ^  ?ft 5 f t |  %  
q m  ^  %, = 5̂ % >T?TT ^

r̂, sptiT% ^  Ir, f « r ^  ^  ^

T r jft  s|ft ^
fJTTTT ^  5 1 ^  ^  I

PkT ^J9TT^ % ?tVt f̂ T̂ Tt'T %

*PT 5T?T S rr^  I 'TT ^
^jTT^ ?T̂ i?rTt, *fyT??I%

<TfkWgm ?TTrfV t  ^  '
JT«r J T ^  ^  ^  % ^TTT  ̂ f^STT
>fr T t ^  +i^<al^ n td »0 ftlW 

^ IT rft t  « f t r  3 R ^

•T^ I {Interruption)

Mr. Ctaalnnaii: Order, order. The 
hon. Member is shouting from there 
so that the proceedings may be 
stopped.

( f ^  —  
? f t m )  : ^TPPftiT W T %  > T ^ ,  ^  
JT^ rft t  ^  T T ...

Mr. Cbainnaa: I do not understand
the interruption of the hon. Member. 
When I ask him that he should not
shout he begins to make a speech.
How can the debate in the House be 
conducted in this manner?

■'^ ^jw : ^nm fir
4 ’ ? m  % ^mr# w

f N h f i f f ^ T P r ^ f t ' l ^ ’ TT’^ T ^ ^  «TT. . .

% ^  I % 'sft %
5T 5R̂ I f t  «Tf«mr I  %

^m rr%  ^ wth w

f ^ i r r i T  ^  s[T# ^  ^  ?

fwwrfir * r ^  : V f  ^  ^
sfirnrr 5ft*r jtt f w  % fw  ?r?r̂  
^  ?r»nT i ^  # sft fg, ^  ^  
t̂?Rr  ̂51? ^  I m # 5T|?r

«ii5<. ?nw *H| ^
W  VT ^  I  ?

I would request the hon. Member to 
conclude his remarks soon.

W  SIW: ^  *ITT
I, t#  isrpsT ?np f^mRR 
fipuT I ?ft| %, ?FTrr %, vrrm# ^  <sft 

I  ^  % ^naptr #  f^Rpft 

*n̂  vtwr i{l*i'i,
ft’TT,'T?«rT ?fir ?n’T%

?rnT# T9Rft fMt I ??r ftwv t
^  TR anw THi «rr, 

%fiR ’TW ^  »

^  - s n ^  f  ft: r̂tot

?>TT̂  ?i>TT̂  ’F'T It ftnr
•f.T «f.1T?THT «P?t f«nfiRT ^  

^  ^  ^  «rf«np 5fT*ra? ji? «ri?r #  

«TPT % ? r m  ^nifTT ^  1 1  

*pft ^  T̂T̂rTT g ft: ^  % <inT
>TW S(^ i|5t ?R«PIT # w  w ir % 

I R T T  f t :^  ^  1)T ft>
Ir ^  STFfr t  ftr ITRT ^

W TR̂ Tft % ^  Tfnr <«?i5T
I  ?

Mr. Chairman; Shri B. Das. 1 
would request the hon. Member to
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put only questions, because if every
body wants to make a long speech the 
others will not get a chance.

Shri B. Das: I would like my frieiid 
the hon. Minister of Production to 
assure my friend Mr. T. N. Singh that 
somehow he has caught the German- 
phobia instead of the American- 
phobia and America wanted to 
patronize India through the American 
advisers. I would like him to ask my 
friend whether the American advisers 
on steel factory have not played the 
part of the dog in the manger and 
postponed the steel works coming into 
India for the last three years. If my 
friend Mr. T. N. Singh only knew how 
Koppers have played the dirty game, 
—the usual dirty game of Dulles and 
others! I was surprised that my 
esteemed friend Shri H. N. Mukerjee 
has caught the German-phobia today. 
Germans have never done any harm 
to India like U.K. or U.S.A. They 
might have owed us some money in 
the non-payment of money on 1st 
War reparations. (Interruption). We 
are not discussing high politics. If we 
do I will tell you that the Germans 
fought against U.K., qur sworn enemy. 
Today because people have some 
suspicions against Germany, they 
want that we should hjang on the 
apron-strings of America. Certainly 

not. And the Americans, Koppers 
will never do it. They are against any 
industrial expansion in India. Mr. 
Mukerjee gave quotations, Tatas and 
others. Tatas want To do everything! 
We have given seventy to eighty 
crores to them by way of protection 
of the steel industries. Why are Tatas 
not able to stand on their own legs by 
now? The hon. Minister’s statement 
contained some insinuation that Indian 
manufacturers are working against 
the establishment of other steel con
cerns. There were handicaps; there 
were postponements. What happened 
during the Britishers’ time and in Dr. 
Syama Prasad Mookerjee’s time, is 
well known. I am not pleading for 
Orissa. I stand on my * right there. 
The Orissa plant did not come into 
existence because certain other events 
h a p p e n e d  in the Ministry of Industry 
and Supply. That is wl:y SCOB and

the other company was unified and 
the result is the Burnpur labour war 
of which we see an exhibition today. 
They were unfit to get that help. I 
was against it; but for party reasons 
I had to support that. Let my hon. 
friend the Minister explain all these 
to Mr. T. N. Singh. (Some hon. 
Members: To the House). It was in 
Dr. Syama Prasad Mookerjee’s time 
that these things happened. Let us 
have this steel works with advice and 
co-operation of the German Firms. 
We will never regret it.

Pandit LingaraJ Misra (Khurda): 
After the appeal of Mr. T. N. Singh 
not to bring in the question of the 
location of the proposed Iron and 
Steel plant into the discussion, I was 
very reluctant to speak. But, my 
revered friend Seth Govind Dasji 
has set the ball rolling and he has tried 
to prove that the Central Provinces is 
the best place for the location of the 
iron and steel plant. During the 
Budget discussions, I had quoted facts 
and figures from the official reports 
of the Geological Survey of India and 
the opinion of the geologists and 
experts to establish that Orissa is the 
most suitable place for the Plant. He 
has talked of a thermal station th a t 
has now been started in his State. 
But. he has conveniently forgotten 
that the Hirakud dam project on 
which we are going to spend 92 crores 
of rupees will produce power to the 
extent of 3 lakh kw. In a recent 
report received, regarding survey of 
the load for the Hirakud Power 
Station, I find that all the industries 
that are near about Hirakud will con
sume only 65,000 kw. Hence, if the 
Government of India means to get 
back the money which they have 
advanced, from the Orissa Govern
ment, if not for anything else, Orissa 
should be the first place for the loca
tion of this plant.

Some Hon. Members: No. C P.
Pandit Lingaraj Misra: If there is 

to be a second plant, C.P. may be 
considered. I do not want to say any
thing more. I only record the claims 
of Orissa to be the first place for the 
establishment of the plant.
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Shri Joachim Alva (Kanara): Taia 
Steel Deferreds are tlie kings in the 
Indian Stock Exchanges; but the pro
duction of steel is our weakest spot, 
the most vulnerable spot of our 
Defence and heavy industry. I want 
to ask the hon. Minister: what is the 
position of our steel production as 
compared with other countries? In 
the year 1913. the Czarist regime in 
Russia had fixed a target of 4.2 million 
tons—in feudal, ignorant and illiterate 
Russia I And we, in the year 1957, 
are going to produce only 2.7 million 
tons. This is a hopeless failure in 
the m atter of steel which we need for



3709 Project for 15 SEPTEMBER 1933 a New Steel Plant 3710

our ships, automobiles and planes, 
and which we need for building up 
India as a great land of defence 
against any kind of possible enemy 
attack.

In 1946. Stalin had planned the 
trebling of the pre-w ar steel produc
tion so as to reach the target of 60 
million tons. In its peak period, the 
principal producer. America, reached 
80 niiilion tons. Poland, after World 
War II—Poland, divided and ravaged 
by the war—now annually produces
5 million tons. And I do not know 
whv the Government of India is not 
putting all its brains and men together 
lo produce steel, whether it be under 
the Germans, or the Japanese or the 
Anglo-Americans. The American oil 
refineries have been given a lease of 
25 years: but we do not want the 
Americans to follow us with their 
guns, at the end of that period or 
refuse us oil during a war. As against 
the Germans, as an hon. Member said, 
we have no grudge, though the 
American shadow is cast over them 
in West Germany. However, we want 
steel to be given the highest priority. 
Steel is the real strength and the guts 
of our national life, of our defence, of 
our industry. In Russia. Sir, they 
sirr,ply stopped the production of con
sumer goods, when Stalin planned the 
production of steel. He said: “We do 
not want to produce any kind of con
sumer goods”. The women went with
out stockings, the men went without 
shoes, but in India we are glutting 
our land with all kinds of lipsticks 
and powders and all kinds of other 
consumer goods. Thus we have for
gotten our duty towards steel. We 
imported about 178,000 tons of ste^l 
in 1951. And we have got an iron 
ore of 1.500 to 2.000 million tons in 
our country which has got 60 to 70 
per cent, of iron contents; compared 
to forty per cent, iron contents in 
Europe. And what are we doing? 
We have got gold in our hands and 
we are not exploiting it? We have 
got perhaps corrupt officials. Any
how, I want to congratulate the hon. 
Minister, Shri Reddy. He has been 
the ex-Chief Minister of Mysore

where iron and steel are produced. 
At least I congratulate him for plac
ing us on the map of steel production. 
We need three more factories in three 
different places, all first c .̂ass. We 
do not want to allow monopoly to 
Tatas, who have received all kinds of 
benefits and protection at the hands of 
the Indian nation. We frankly need 
more steel plants. I am distressed to 
see this spectacle of all my friends 
wanting the Kamadenu. They want 
to have the steel plant here or there. 
We want the Kamadenu, the sacrod 
cow, but everybody forgets that we 
have to distribute the milk unto all 
the people, not unto a few folks, here 
and there. Every one says: **1 shall 
have the Kamadhenu ( J  )
for myself’*, meaning that God take 
care of the rest. It is not the placo 
that matters. The place is immaterial; 
it is only of secondary importance. 
The highest priority must be given to 
steel production, whether it be under 
the Germans or the Japanese—and 
not Americans—and the agreement 
should be placed before the House. 1 
am sorry I have to go on fast because 
the time at my disposal is very short.

When the British got a licking in 
Iran, they had to go a hunting for 
places for oil refineries; hence they 
came to Bombay and we gave them a 
25 years lease. If at end of 25 years, 
our country still adopts a neutral nnd 
independent attitude, we shall have 
gained. We can produce as much and 
as quickly as possible. Though there 
may be bad spots in this agreement 
we welcome it. We shall have more 
steel factories, and irrespective of 
whether there is a boom of the Tala 
Deferreds in the Indian Stock E x
changes or not, we shall see that ste^el 
is produced which means more 
factories and more employment ior 
our young men, so that the weak spots 
of our economy, of our defence, of 
our heavy industries can be removed 
and the gaps may be filled in and thus 
we may achieve a bright, safe future 
for India.

1 P.M.
Shri L. N. Mtohra (Darbbanga cum

Bhagalpur): I do not know why in
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[Shri L. N. Mishra] 
the Agreement no decision has been 
arrived at as to the location of the 
plant. I would like to say here thot 
in such matters we cannot brush 
aside the economic conditions of India. 
I think we have to work under the 
conditions of price m arket in India. 
Therefore, the location of this industry 
should be at a place where the pro
duction of steel will be cheapest. We 
need at this time least-cost products. 
We cannot ignore the question of 
consumption propensity and therefore^ 
I feel that we should consider the 
plafce where it can be produced 
cheaply—at a low cost.

You will agree that three factors 
mainly govern the production cost: 
firstly, the cost of assembly of raw 
materials; secondly, freight charges; 
and thirdly, power charges. To my 
mind, a solution to these three pro
blems will be found in Sindri in 
Bihar. So far as the cost of raw 
materials is concerned, it has been 
decided after calculation of compara
tive cost that it is cheapest at Sindri. 
Therefore, I feel that the Government 
should not ignore the recommendation 
made by Messrs. Kopper & Co. that 
comparison of assembly cost is a true 
measure of the value of the plant 
site. Secondly, in the m atter of trans
port, Sindri has the advantage of 
lying on the main railway system of 
Ind ia ..........

An Hon. Member: It is not a
central place.

Shri L. N. Mishra: We can quickly 
go from Sindri to Calcutta which is 
at present the best m arket for finished 
steel goods. If we have it at Sindri, 
we can utilise all the empty wagons 
that carry coal to Jamshedpur. So far 
as the power question is concerned, 
you know Sindri lies in the heart of 
the D.V.C. area where we have 
abundant power and abundant water 
supply also which are very badly 
needed for any steel plant. There
fore, I feel that these three considera
tions support the claim of Sindri to 
have this steel plant*

I do not know why regionalisation 
has been given the first consideration 
in the selection of the site. Regiona
lisation need not be allowed to dictate 
us. In the days of ‘atomic’ w ar it does 
not m atter whether we have it in 
Sindri or in some 'o th e r  place in 
Madhya Pradesh or in Orissa. If 
Sindri is bombed at 9 a .m . alternative 
site in Orissa or Madhya Pradesh can 
be bombed at 11 a .m . Therefore, I 
say that we must locate it at a place 
where we can produce steel most 
cheaply, in the most efficient m anner 
and at the earliest possible time. I 
have nothing' more to say.

The Minister of Production (ShH 
K. C. Reddy): I welcome this de
bate on the statement , that I made 
on the floor of this House on the 24th 
August because it gives me an oppor
tunity to throw some more light on th e  
agreement that we have entered into 
with the German combine in relation 
to the new steel project.

In the course of the debate certain 
doubts and misgivings have been 
given expression to which I shall try  
to dispel to the best of my capacity 
within the short time at my disposal • 
Many points have been made, some 
of them minor points and some of 
them major ones. I am afraid it will 
not be possible for me. within the 
short time at my disposal, to take up 
every one of those points made by the 
various members and to give a full 
answer. So. Sir, I shall confine my
self to some of the more important 
ones.

No hon. Member in this House has 
said that this steel project was un
necessary or that more production of 
steel was not called for in view of 
the requirements of our country. If 
anything, a criticism has been made 
that in view of the large requirements 
of our country, we have been lagging 
behind in the production of steel; we 
ought to have gone ahead for the 
establishment of a steel plant in our 
country much earlier and so on ond
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so forth. So, this steel project has 
not come a day too early.

We must congratulate ourselves that 
w e  have been successful in securing 
this agreement with the German com- 
'bine for the establishment of this pro
ject. Sir, the Government contem
plate in the very near future to go 
ahead with their plans to have yet 
another steel project of another hajf 
a  million ton capacity. The Govern
ment are fully aware that there is 
great need for expanding the produc
tion of steel in our country. As Mr. 
Joachim Alva was pointing out, when 
we compare our steel production with 
the production in other countries, we 
are very far behind and we are con
scious of it and we must make every 
effort to increase the production of 
steel in our country. Our present 
requirements are in the neighbour
hood of about two million tons. By 
1957, the requirements on the lowest 
estimate will be about 20,80,000 tons, 
and our production, even taking into 
account the expansion programme that 
the private units have undertaken, by 
1957 will be about >6,50,000 tons. So 

the immediate need we have got to 
fulfil in our country is to put up a 
steel plant which will produce at least 
on a lowest estimate one million tons. 
It is for that purpose, Sir, that we 
have gone ahead with the plans for 
this steel project which should have 
come off earlier. We had to contend 
against forces which we eould not 
control then and there and it is only 
now that we have been able to take 
firm steps to establish this steel pro
ject.

Mr. Singh raised many points, some 
of them minor as I said. One of the 
main points that he made was, was 
there not any other party whom we 
could think of. He referred to the 
political situation in Germany 
and said there could have been 
several other, parties with whom 

we could have negotiated. I want to 
say categorically that every effort has 
been made by Government to find 
out all the possible parties with whom 
we could have collaborated in the

establishment of a project of this 
nature.

In the first place, we wanted to 
make sure that this project was a 
state project and that the State had 
full control over the project. In the 
second place, we wanted to have 
suitable technical collaborators, unim
peachable in their integrity, unques
tioned in their efficiency and in whom 
we could have complete confidence. 
We have been trying to find out such 
collaborators for the last two or three 
years. We have contacted interests 
in U.S.A., we have contacted interests 
in Japan and we have also tried to 
see what progress we could make with 
U.K. interests. We have tried ail 
possible means and I am here to say 
without any doubts or misgivings in 
my mind that the agreement we have 
ultimately entered into with the 
German combine is the best we could 
secure under the existing circum
stances.

Shri T. N. Singh: Did  ̂ we negotiate 
with any U.K. firm or the U.K. Gov
ernment; and what happened in that?

Shri K. C. Reddy: I cannot go into 
all the details. We discussed with 
U.K. firms and indirectly also the 
Government must have come into 
the picture. We did not directly 
negotiate with the U.K. Government; 
and in matters of this kind we do not 
generally negotiate with the Govern
ments as such but only with the par
ties concerned.

Shri T. N. Singh: What happened
therer

Shri K. C. Reddy: I am afraid that 
Mr. H. N. Mukerjee for whom I have 
great regard, in his anxiety to use 
facile language and to be eloquent, 
went off the rails a bit. He referred 
to the Germans and their country— 
I am afraid—in some unguarded 
language. He spoke of the dastardly 
past of Demag and Krupps and so on 
and so forth. I wish only to state 
this. Sir, that if there is any single 
party in the whole world who know 
steel production, who know all the 
details about it and who are acknow
ledged experts in the field. I would
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[Shri K. C. Reddy] 
say unhesitatingly that Demag and 
Krupps are entitled to claim that dis
tinction. In our own country, in the 
State from which I come> Demags 
have been mainly responsible for the 
setting up of. the plant of the Bhadra- 
vati Iron and Steel Works. I have no 
hesitation in my mind that the 
German technical assistance shall be 
a great benefit and blessing to India.

Shri T. N. Singh: What was i-ie 
consultation fee in their case?

Shri K. C. Reddy: That is another 
point.

Shri T. N. Sinfrh: May I know
whether this was the very combine of 
firms whose help was sought by the 
Pakistan Government for investigali.ng 
the desirability of opening a project 
in their own country.

Shri K. C. Reddy: The hun. Mem
ber is quite right. My hon. Friend, 
Mr. T. N. Singh has asked why one 
single man should have been sent 
for negotiations. I do not know what 
exactly were his misgivings but I can 
say that throughout these negotiations 
our Ambassador in Germany was also 
associated with Shri Chanda, Secre
tary, Ministry of Production.

Shri T. N. Singh: I wanted to k »ow 
why a team of experts and engia<^ers 
was not sent.

Shri K. C. Reddy: It is a matter
of policy. Sometimes we have rot to 
do things quickly.

Dr. Jaisoorya (Medak); Would the 
hon. Minister tell us the technii’al 
qualiflcalion of the gentleman who 
went to Germany?

Shri K. C. Reddy: That does not
require so much of technical qualiU- 
ration. It requires general qualifl(a- 
tions.

If the hon. Members will bear with 
mre for a minute I would go further 
and say that the criticism that com
plete freedom was given for the 
official who went f r w  here is based 

on wrong information.

Shri T. N. Singh: Within eerlaia
limits there was a freedom.

Shri K. C. Reddy: I want to laKe 
the House into confidence and say 
that at every stage the Government 
were' in close touch with the ne
gotiations that were being carried on 
in Germany from stage to stage. 
They were being informed and the 
Cabinet also used to meet to consider 
the progress that had been made and 
also went into the merits and deme
rits of any particular proposal and 
it was only after definite instructions 
from this end that the officer con
cluded the argument. The state
ment made by my hon. friend, that 
the preliminary agreement was sign
ed at Bombay is not correct.

Shri T. N. Singh: Had the Cabi
net considered the preliminary agree
ment in detail before It was signed. 
That is my point.

Shri K. C. Reddy: All the main
heads of the agreement,—the sub.- 
stance of them was before the Gov
ernment and the Cabinet had given 
its closest attention to all those par
ticular heads. I should not like to 
miss this opportunity......

Shri T N. Singh: Our experience
cf previous phraseology is not very 
happy.

Shri K. C. Reddy: The Govern
ment on its part is satisfied with the 
very admirable way in which these 
negotiations were carried on in Ger
many. The Government have .issured 
themselves that the best possible 
agreement has been secured. The 
detailed agreement has yet to be 
f^nal’sed. The German team Is com
ing here by the end of September 
and the final agreement is going to 
be signed in this country.

Shri T. N. Singh asked one or two 
questions about the management mid 
the Board of Directors. It has been 
clearly pointed out that the represen
tation of the German combine on the
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Board of Directors will be propor
tionate to the investment that they 
would ultimately make. On calcu
lation you will And that out of 72 
crores..........

Shrl Sinhasan Singrh (Gorakhpur 
Distt.—South): What items of consul
tation will be included in the fee of 
Rupees two crores and ten lakhs?

Shri K. C. Reddy: I will answer
that point later . Mr. T. N. Singh 
asked whdt proportion they will 
have on the Board of Directors. The 
answer, is simple. Their repre
sentation on the Board of Directors 
will be in their proportion to their 
investment. If their investment Is 
negligible they will not be entitled to 
even one seat out of nine or ten. No 
change will be made regarding that 
point. It is quite simple and clear. 
If they invest, say, about nine crores 
as we expect, then out of seven or 
eight members on the Board of 
Directors they can claim one place 
on the Board.

Shri T. N. Singh: Your preliminary 
agreement says that there shall be re
presentation. What will 'be the num
ber of representatives? That will 
have to be decided according to the 
capital invested. But it will be found 
—take it from me—^when lawyers are 
consulted, that there must be ore re
presentative, whatever the investment. 
That is what I am saying.

Shri K. C. Reddy: This is the rele
vant sentence from the statement 
that I made on the floor of this House 
with regard to the point that Mr. 
Singh has been raising: “The manag
ing company will be vested in a 
Board in which the Government and 
the combine will have represenlation 
proportionate to their respective in
vestments’*.

Shri T. N. Stiirh: L<y>k at the
phraseology of the agreement.

Shri K. C. Reddy: It has been
stated clearly and hon, Mr. Singh 
need not have any doubts about that 
point.

Then Mr. Singh asked whether wtr 
have made up our minds to place the 
orders with the German firm for our 
plant. We have not made up our 
minds at all. Our mind is open and 
I have stated in the statement that I 
have made on the floor of the House, 
that there will be global tenders and 
only on a competitive basis any par
ticular tender will be accepted keep
ing certain essential factors in view, 
namely, quality, time of delivery, so* 
on and so forth. But it is anticipat
ed that the Germans have efficiency 
in this fleld, and it is expected that 
it may be possible to purchase a good 
part of the plant if not ther 
major part of the plant from the 
Germans and if it materializes, as we 
hope it might materialize, then, their 
investment will be in proportion tô  
the value of the plant that will ulti
mately be supplied to us hy them. 
Mr. Singh asked what is the propor
tion. I would like to say that, with 
regard to that, the formula is this: 
if the value of the orders is up to 
the equivalent of the first 20 million 
dollars, then the German investment 
will be 25 per cent, of it. Up to the 
equivalent of the second 20 million 
dollars, it will be ,"?0 per cent. In 
excess of 40 million dollars it will 
be 33-1/3 per cent, subject to a ceil
ing of 20 million dollars. That is 
the formula which we have embodied 
in the agreement with regard to the 
investment.

Then, Sir, reference has been made 
to the political aspect of the a*?ree- 
ment. I do not think tRis is tho oc
casion fo*r me to enter into and rebut 
the points that haye been made by 
my friend Mr. Hiren Mukerjee. Some 
hon. Members raised: supposing s ’rr.e- 
thing happens tomorrow, supposing 
East Germany combines with West 
Germany and another point that was 
made— lhat West Germany !s p-aetf-
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[Shri K. C. Reddy]
cally a stooge or tool in the hands of 
America and so on and so forth: we 
cannot go meticulously into doubts 
or apprehensions of this kind, 
and I will not therefore waste 
the time of the House by an
swering them much as I would like 
to. Someone said: “supposing a
war breaks out—apolitical conditions 
are so very uncertain”. Well, politi- 
<‘al conditions are so uncertain every
where, not only in the continent of 
Europe—East Germany or West Ger
many—political conditions are uncer
tain over the whole world and eny- 
tliing may happen any time in any 
part of the world. So, on that score 
we should not hold up our p r>  
grammes; on that score we should 
not hesitate to accept the best thing 
that comes along. We have to view ’ 
these problems from that perspective, 
instead of worrying ourselves by ima
ginary apprehensions, or even appre
hensions for which they may be some 
iDasis, because we have to tak2 some 
risk in these matters if we are to do 
•anything worthwhile in a satisfactory 
way.

Shri H. N. MukerJ^: May I ask
^ne question of the hon. Minister? 
Has Government made a comparative 
examination of the cost to the coun
try as between the result of the agree
ment with Krupp-Demag and the ex
pansion of our existing steel plants 
especially when we ftnd that a one- 
million ton steel plant could be set 
tip  at half the cost of Rs. 35 cr.)res 
or so and we could make a real good 
fsaving.

Shri K. C. Reddy: I was about to 
take that point when the hon. mem
ber just inerrupted me.

rect, I would like to mention the fol
lowing for the information of the 
House.

Tatas, ISCO and Mysore Steel Com
pany. the three units have all ex
pansion nrogrammes in their 
hands. These companies will require 
about Rs. 72 crores for their ex
pansion programme: Rs. 33 crore.s for 
Tisco; ISCO, first stage Rs. 5 crore? 
and Rs. 31 crores second stage and 
Mysore Iron and Steel Rs. 3 crores. 
This expansion programme will be 
completed as I have already indicated 
by the year 1957. But what will be 
the result—equivalent in terms of in
crease of production? The produc
tion in 1952 in all these three plants 
is about 1,100,000 tons. In 1957 when 
all these expansion programmes 
would have been implemented the 
production will be 1,650,000 tons a 
nett addition of 500,000 tons, or a 
little more over the present produc
tion. I ask the hon. member if 
Rs. 72 crores were required for ex
panding the existing plants result
ing only in an increased production cf 
500 or 600 thousand tons, whether in
creased production of 500 thousand 
tons of steel, for Rs. 72, crores, at 
the present high cost, would not be 
an economic proposition or not.

Shri H. N. Mukerjee. May I a«k a
counter-question of the hon. Minister. 
If that be so, what are the calculations 
on the basis of which we are expect
ing this Rs. 72 crores Indo-German 
combination to produce in four years* 
time half a million tons, or something 
like that.

Shri K. C. Reddy: I could not 
quite follow the hon. member.

He referred to a speech that had 
•been made by Mr. Tata I do not 
know the exact language used by Mr. 
Tata in his address. I think he has 
been quoted by someone else. I do 
no t know what he has said. Assum
ing that what has been quoted is cor

Dr. Jaiioorya: What is the instal
led capacity—1 million or half a mil
lion?

Shri K. C. Reddy: Half a millio.n
tons capacity to begin with to go up 
to one million in due courie.
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Dr. Jal^oorya: Half a . million tor 
Us. 72- crores—don’t you think this is 
below the optimum?

Shri K. C. Reddy: Rs. 72 crores is 
iiow the estimate that has been inadc 
for putting up a half million ton 
plant, but if we go up to 1 million ton 
capacity, it is on the cards that the 
capital investment will be propor
tionately less. Possibly—no estim>^te 
has yet been made—an additit'n of 
Rs. 40 cpores or Rs. 45 crores m^y re
sult in a 1 million ton capacity plant. 
So, the argument that has been put 
forward by my hon. friend, has no 
"basis whatsoever.

Dr. Jaisoorya; You have not under
stood my question: Are you aware
that half a million ton is below opti
mum plant?

Shri K. C. Reddy: Opinions may
differ on that point. It may be safe
ly assumed that half a million ton 
capacity plant is a good enough unit, 
even from the economic point of 
view. Let it not be forgotten that 
all the existing units in our country 
began with much less capacity. 
Bhadravati started with 25,000 tons 
which is now stepped up to 1 lakh 

rtons. What was the production with 
which Tata started; what was the 
production with which ISCO started? 
We must keep realities in mind and 
not be carried away by abstract con- 
:siderations.

Shri H. N. Miikerjee: You could in
crease production In a country like 
ours. It is necessary and absolutely 
imperative to produce up to installed 
•capacity, or at least up to the opti
mum capacity. You do not do so for 
reasons which we do not appreciate at 
all.

Shri K. C. Reddy: The intention of 
the Government also is to instal a 
plant of one million or two million 
ton caoacity. but we have to cut the 
cloth according to the length and we 
have got to see our resources. We 
have got to see what technical men 
we have and there are so many 
other factors. It is all very well to 
437 PSD

say that we should start steel plants 
in this country, but how la the wish 
to be translated into reality. The 
circumstances under which we are 
working and the facilities that are 
available are the aspects which the 
administration has got to take into 
account.

Shri H. N. Mukerjee: We v/ish to
change the present realities.

Shri K. C. Reddy: I don’t ,̂hink I 
need take the time of the House to 
refer to the various observations made 
by three or four hon. Members re
garding the site where the plant has 
to be located. Government are fully 
aware of the claims and counter
claims and the suitability or other
wise of the various sites. Various 
technical committees have gone into 
this question and the latest opinion of 
the Technical Commission is also 
available to the Government. I can 
only say at this stage that the econo
mics of supply and distribution will 
be kept in mind by the Government 
before Anally deciding as to what 
should be the site where the new plant 
has to be located. I cannot go into 
the details of that controversy, but 
I can give the assurance once again 
on behalf of the Government that 
after the German representatives 
come here by about the end of this 
month and give their technical opi
nion, Government will finally decide 
as to where this plant should be 
located. It is not as if Government 
has absolved themselves of any res
ponsibility in this matter. No doubt 
the advice of the German repre
sentatives will be taken, but Govern
ment will ultimately be the body 
that will take the final decision.

I am glad that this debate fame up 
before the House and I hope I have 
been able to clear certain doubts. Mr. 
Singh had made the observation that 
my previous statement was sketchy, 
but now I want to assure the Koase 
that at the earliest possible date, the 
agreement that has been entered into

I
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between the German combine and 
our Government will be made avail
able to the House and every oppor
tunity will be taken to take the 
House into confidence with regard to 
this matter on all essential joints. I 
hope the House will be safisfted with 
the agreement that has been entered 
into with the German combine, and 
will give its blessings and also wish 
godspeed for this project.

Mr. Chairman: The House
stand adjourned till 4-15 p .m .

w il l

The Hou92 then adjourned till a 
Quarter Past Four of the Clock,

The House re-assembled at a Quarter 
Past Four of the Clock.

[M r. D e p u ty -S p e a k e r  in  the Chair.]

DEMANDS FOR SUPPLEMENTARY 
GRANTS FOR 1953-54—C ontd .

Mr. Deputy-Speaker: The House
will now proceed with the discussion 
on the Demands for Grants. Mr. 
Gurupadaswamy. Has he changed 
his seat?

Shrl Kidwai: He wanted to avoid
your eye.

ShflTi M. S. Gurupadaswamy: In
the morning I was just stating that 
the decision of the Government to 
import..............

Mr. Deputy-Speaker: He has al
ready taken three minutes.

Shri M. S. Gurupadaswamy: No,
Sir. The decision of the Government 
to Import sugar is a very unfortunate 
one. I was stating in the morning 
some of the reasons given b y  I'Tr. 
Kidwai on the last occasion for the 
fall ill production of sugar during 
1952-53 I want to analyse the rea- 
soni and show whether they are ten
able or not.

The first reason given by liim was 
tha t there was decrease in the produc

tion of sugarcane by about 5 per 
cem........

Shri Kidwai: I do not r e m e m b e r
to ^ave said this.

Shri M. S. Gurupadaswamy: That
is the statement made on the floor of 
the House. I do not icnow whether 
he is disputing his own statement.
If he apparently means that there has 
been decrease in the production of 
sugarcane I , want to ask him what 
were the reasons for the decrease of 
cultivation of sugarcane. If the rea
sons are floods, natural calamities, I 
may draw his attention to the fact 
that in certain areas like Punjab and 
other places, conditions this year are 
far better than the conditions which 
were prevailing last year. So there 
is no reason to say'  ̂ that the sugar
cane production has decreased. Or 
it may be due to lack of enthusiasm 
or incentive in the sugarcane growers 
because the prices that they have 
been getting )have been too low. 
They might have thought of growing 
some other crop than the sugarcane 
rrop. That may be the reason but 
the solution) lies with the Ministry. 
They should have taken proper mea- ^  
sures to instil enthusiasm in the 
a\gribu).turi;slts «nd not allowed the 
acreage to fall. But no measure 
has been taken by the Government 
to prevent >decreasc in the acreagje 
of sugarcane.

The Food Minister said that there 
was a diversion of certain percentage 
of sugarcane to the manufacture of 
jaggery. The reason fo r  this diver
sion oan be attributed to the fart 
that the price 6f jaggery was a little 
bit higher and the cultivators 
thought of producing jaggery instead 
of producing sugar. But I want t^ 
ask him whether the produr*ti(m of 
jaggery in the country was insufflr- 
cient? Had he not got sufficient 
stock to meet, the local demand? 
What were the reasons for the rise 
Of price of jaggery if there had 
been sufficient demand for jaggery?
If there had been diversion of sugar
cane to the manufacture of Jaggery,




